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~ (By Adw cater shri g, k

COVTRAL aOMINISTRATIVE TRISIA oL FRINCIPAL BgnCH

1) 0.4) No 1572/97 Dated: 26th august,199g

Suman Yo' Shei Jaj Prakash(Missing)
" R/o- Vill age 3hop ura, .
Distt.[;h"a'ziabnd, up. -

Fresently residing at,

'H0N00681, -

S:’li NDQB, . ]
fast Gokulpuri, gnar Dlony,
Harizan Basti, .
Ney Del hi

) . Q.;O.mplicmtol.

~ (By 8dwcates shri- g.K, o ta,proxy for
Up P,

. Shri _AQKQ Bharduaj)

_ V9~rsus
~Union of India through

1. The nirector, '

Oirectorate of foconomics & Statisticé,
Govt, of India, o :
- Shast ri Bhawan,
Neu Del'hi, »
The Section g
0 recto rate'o
stati_stics,';
Krishi 3hawan,

-2, f‘Fi—ce'r(E..'I), |
, f Economics &

3.. The Chief acoounts Officer,

Oi recto rate of Economics & Statistics,:
o wvt, of India, : '

- Krishi Shawan, g .
New Dalhi - e+« «Raspondentg,

(8y Adweate: shpg SeM.Arif)

%A;Noizas/gz_

Ishuar Pal /0 sh, Ham hool singh,
0 H.No. 607, - : A

Gali No.8, 1 8lock,

East @kulpuri,
Del hi -4

; ‘ o..oo. Appli‘cant,

«Cwta, p roxy
Shri a.K.8hardyaj)

: Versys___
Uhion of Indié
through

1¢ The Secretary, :
Ministry of 43ricul ture,
v, of India, Krishi 8hauan,
Neuw nalhi, S S

n




~with rules and mstrucuons.

- T Let=!

-2 -
4 f
.2. The Lhdpr Secretary,
Govte of Indisa,
Ministry of Agriculturs,
Department of Agriculture & MGoperation,
Room No .27, Krichi 8hawan, .
New Dsl hi,

3. The Section CFficer,
E-VI-Section, o wt, of India,
Ministmy of faricul ture,

Department of Agrlculture & Qoperation,
om No.15, Krishi 3hauwan, S 4
New m.lhio . : Ceenn. Respondents. o

(By qduocate. shri K, C. D, r‘anguam.)
0 aongo w)‘ e

A(Slngle Ben Ch)
HON *BLE MR, S, Ry a0l 2 J1CE c%qquw(n)

Applicants pray for grant of tenporary

and for 'regul‘a,r;satlon.
2. 1 héve heard, appl‘icants’ unsel shri s,k,

Gupta proxy oounsel For Shrl Ae Ko Bhérduaj and

‘ reSpon dents' counsel ¢

. 3. - Shri PLpta haQ

the appllcants ‘have not Dut in the requisite

'nunber of‘ d2ys of ser\nce for grant of tenporaxy

v-status under relevant Schene.
4. These Oags are disposed of " ith a
-

dlrection to ReSpondents to consider re-engaging

' the applicants in preference to juniors and

outsiders,subject to availability of wo rk _1n acwrda_aﬁti

copy of thlS order be placed on the

file of OA-2646/97

- ( s.R.ADIGE )
JICE CHaImaN ().

o ’ !’,OQ(M'(-”QG_: N Cour%’)flcu C— X p
B '“ o edod b .. Contral Admiuistrative Tribung®

i i Principal Bench, New Db
N s - Fasidkot House,
Kouifo 1 . Copernicus Marg,
- New Delhi 11006

hn 5. M. Anf‘ and shri Kcp "anguawi

vory Fairly conceded that =




